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State Council has since been re-constituted 
vide Government Notification dated 23.8.91.

(b) The re-constituted Inter-State Coun­
cil consists of the following

(a) Prime Minister Chairman

(b) Minister of Home Affairs

(c) Minister of Finance

(d) Minister of Human Resource 
Development

(e) Minister of AgricuKure

(f) Minister of Welfare

(g) Minister of Petroleum & Natural 
Gas

(h) Chief Ministers of all States

(i) Chief Ministers of UTs having a 
Legislative Assembly.

(j) Administratorsof UTs not having
a Legislative Assembly.

(k) The Governor of a State, in the
case of a State under President's 
Rule under Article 356 of the 
Constitution of India.

(I) The Governor of the State of 
Jammu & Kashmir in the case of 
the State of Jammu & Kashmir 
being under the Governor’s Rule,

under Section 92 of the State 
Constitution of Jammu & Ka­
shmir.

Rural Telephone Exchanges In Haryana

*626. SHRI RAM PRAKASH 
CHAUDHARY: Will the Minister of COMMU­
NICATIONS be pleased to state:

(a) the places in Haryana where rural 
telephone exchanges have been installed 
during 1990-91, district-wise;

(b) whether these telephone exchanges 
have started functioning;

(c) if not, the reasons therefor; and

(d) the proposals for setting up of rural 
telephone exchanges during 1991 -92 abng 
with their locations?

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRl 
RAJESH PILOT): (a) The names of places 
where rural exchanges were installed during 
1990-91 are given in the attached statement 
- 1 (district-wise).

(b) Yes. Sir.

(c) Does not arise.

(d) The names of places where rural 
telephone exchanges are tentatively planned 
to be installed during 1991 -92 on the basis of 
existing/anticipated 10or more paid demands 
are given in the attached statement-ll (dis­
trict-wise).
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[English]
S.No. Route

Microwave Communication Linlts
1

•
2

*627. SHRI BHAGEY GOBARDHAN;
Will the Minister of COMI^UNICATIONS be

Calcutta—Sambalpurpleased to state; 4.

(a) the names of the new projects of 5. Bargarh—Bolangir

micro-wave communication Units under
6. Bolanagir—Sambalpurimplementation during 1991-92 and those

scheduled for 1992-93; •
7. Darjeeling—Gangtok

(b) whether the Government propose to 
provide more such facilities in areas com­ 8. Deoria—Gorakhpur

prising of hilly and difficult terrains; and
Varanasi—Mau9.

(c) if not, the alternative arrangement
Jaipur—Kota—Inctoreproposed for maintaining uninterrupted tele­ 10.

communication services?
11. Dehradun—Sarkanda

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI 12. Jallundur—Kapurthala

RAJESH PILOT): (a) The names of new
13. Moradabad—Landsdownprojects to provide microwave communica­

tion links (including UHF schemes), under 
implerventation during 1991-92 and those 14. Nainital—Bareilly

scheduled for 1992-93 are given in state­
ment -1 and II respectively. 15. Simla—Chandigarh

(b) Yes. Sir. 16. Kohinr- MW—KOH.XGE

(c) Does not arise. 17. Ernakulam—Aroor

STATEMENT 18. Ernakulam—Cochin

Microwave Schemes for Commission' 19. Ernakulam—Kalamasseri

ing During 1991-92
20. Ernakulam—Panampalinagar

S.No. Route
21. Ernakulam—Tripunitura

1 2
22. Mangalore— Ullai

1. Bhadewan— Alambagh 23. Saifabad—Nacharam

2. Bhadewan—Kesarbagh 24. Coimbatore—Polachi

3. Kaisarbagh—Mahanagar 25. Madurai—Polachi


